GOVERNMENT OF JAMMU AND KASHMIR
SCHOOL EDUCATION DEPARTMENT
Civil Secretariat, J&K

LA L L L)

NOTIFICATION
Srinagar, the 24" Day of March 2023

S.0. 168:- In exercise of the powers conferred by section 20-A of the
Jammu and Kashmir School Education Act, 2002, read with Jammu and Kashmir
Private Schools (Fixation, Determination and Regulation of Fee) Rules, 2022, the
Government of Union Territory of Jammu and Kashmir hereby appoints Hon'ble
Justice (Retired), Shri. Sunil Hali as Chairperson of the Committee for Fixation,
Determination and Regulation of Fee of Private Schools for a term of three years
from the date on which he enters upon office.

The term of office and other conditions of service of the Chairperson shall
be governed by the Jammu and Kashmir Private Schools (Fixation, Determination
and Regulation of Fee) Rules, 2022.

By order of the Government of Jammu and Kashmir.
Sd/-
Alok Kumar (IRS),
Principal Secretary to the Government,
School Education Department.

No:- Edu/Legal0Jmu(Misc)/8/2022-01-SED(185862) Dated:- 2%.03.2023
Copy to the:-

1. Learned Advocate General, U.T, of J&K.

2. Financial Commissioner, Finance Department.

3. Principal Secretary to the Hon'ble Lieutenant Governor, U.T. of J&K.

4. Joint Secretary (JK&L), Ministry of Home Affairs, Government of India.

5. Chairman, J&K Board of School Education, J&K.

6. Commissioner/ Secretary to the Government, General Administration

Department, J&K,

7. Secretary to the Government, Department of Law, Justice and Parliamentary
Affairs, JEK.

8. Registrar General, Hon'ble High Court of J&K and Ladakh.

9. Director, Archives, Archaeology and Museums, J&K.

10. Director Information and Public Relations, J&K.

11. Director School Education Jammu/ Kashmir.

12. OSD to Advisor (B) for information of the Advisor(B) to the Hon'ble Lieutenant
Governor.

13. Private Secretary to the Principal Secretary to the Government, School
Education Department, JEK.

14. 1/C Website for uploading the same on official website.

15. Office File. -

(Masood Ahrhad Wani) JKAS,
Deputy Secrelary to the Government,
School Education Department.



